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tics and Breeding at CIRG, Makhdoom,
Mathura from Indian Veterinary Re-
search Institute, Izatnagar. The trans-
fer was made on her own request. While
transferring her due regard was given
to the general instiuctions to keep a
husband-wife team together to thc ex-
tent possible. Her training in Animal
Genetics and Breeding as also her gene-
ral suitability was considercd while
posting her.

(c) and (d) Some complaints about
corrupt practices against the Director
and other officers of CIRG, Makhdoom
were received by the Council. The alle-
gations made were investigated by the
Council and it was found that there was
no substance in those allegations.

(¢) Dr. P.N. Bhat was duly selec-
ted on the basis of the recommenda-
tions made by A. S. R. B. as Direc-
.tor, CIRG. In regard to foreign travels,
Dr. P.N. Bhat was deputed to USSR
as a Member of Indian-Delegation for
discussions about the Indo-USSR Pro-
tocol 1982-83, during the period from
$.9.82 to 16.9.82. Thcre was no casc
pending against him where accountabi-
lity could be fixed.

Low Valuation of Properties

9566. DR. AU. AZMI : Wwill
the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether it is a fact that low
valuation of properties has croded the
tax base of local authorities who in turn
depend on that for devclopmental
work and improvement; and

(b) if so, do Government proposc
to review in all its aspects the question
of municipal finances so as to encble
States and the Centre to use their rc-
sources for plan purposes?

THE DEPUTY MINISTER IN
THE MINISTRY OF WORKS AND

HOUSING (SHR1I MOHAMMED
USMAN ARIF) : (a) and (b) Local

Government is a State subject and the
valgation of properties by the wurban
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Jocal bodies is undertaken under the
Municipal status by the Corporations/
Municipalities as per the rules and
regulations framed by them. Valu-
ation of properties in most of the
States is donme on the basis of annual
rental value.

In pursuance of a resolution adop-
ted by the Central Council of Local
Government and Urban Development, a
Study Group was appointed on ‘Resour-
ces of Urban Local Bodies and Muni-
cipal Corporations’ which, inter-alia,
went into thz question of property tax
base. The recommendations, of the Study
Group and the endorsing resolution of
the Central Council have been forwar-
ded to the State Governments and
Union Territories with the request that
necessary follow-up action may be taken
at an early date. ‘

Public Distribution System in Declhi

9567. SHRI B.V. DESATI :
SHRI GHULAM RASOOL
KOCHACK :

Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to
state

(a) whether itis a fact that there
are two major caus2s of concern in
Declhi’s public distribution system;

(b) whether one is that wheat supp-
lies are lagging behind d:mand and the
wheat available is of a poor quality;

(¢) whether it is a fact that contro-
lled and open market prices of wheat
have led to a Jarge scale blackmarket-
ing;

(d) whether it is also a fact that 80
to 90 per cent of the cstimated palm
oil and rapeseed oil supplied to the fair
price shops is also being sold in the
blackmarket to cantecens and halwais
ete:

(e) if so, whether it is also a fact
that it has becn found that wheat stocks
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at the fair price shops disappeared with-
in days of the arrival; and

(f) if so, what steps are being taken
in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI BAGHWAT
JHA AZAD) : (a) to (f) For the public
distribution system, allotment of food-
grains; including wheat, is made to the
various States/Union Territories on
a month-to-month basis, keeping in
view the overall availability of stocks
in the Central pool, the relative needs
of the various States market availability
and other related factors. The public
distribution system is not meant to
cater to the entire requirements
of the consumers, but is meant to
supplement the free market machanism.
The overall position of availability of
foodgrains meant for public distribution
in - Dclhi is satisfactory though in a
system of this magnitude, temporary and
Jocalised shortage of certain essential
commoditics, including wheat, cannot
be completely ruled out. Wheat stocks
conforming to the pgovernment specifi-
cations are issucd by thec Food Corpora-
tion of India to the fair-price shops.
The fair-pricec shop-owners have to give
a certificate to the issuing of the Food
Corporation of India to the effect that
‘the stocks accepted by them are of good
quality. Sealed samples of cereals issued
to the fair-price shops are also provided
to shop-owners for display for the bene-
fit of consumers.

As far as distribution of palm-oil
and rapesced oil, they are sold, on pro-
duction of food card, to the food card
holders only. Certain stray cases had,
“however, been detected by Delhi Admi-
nistration where irregular sale of these
oils had been made, for which appro-
priate legal action is being taken against
the offenders.

Regular checking is done by the
Enforcement Wing of Delhi Administra-
tion to ensure that the essential commo-
dities, including wheat, meant for pub-
lic distribution system ar¢ distributed
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to the genuine consumers at pro-fixed
prices. In cases of irregularities, action
can be and is taken by the Delhi. Admi-
nistration under the law.

Q%o ®Yo wrfo gitaw grer
ASAT QT A9

9568. =l TATAAIT AWH : AT
wu & afos qfe 774 ag aam «
FIT F fF

(F) *a1 G¥ FTIOGT 1% Zfear
FAT9 BT AT AT qHo "o 1o
gxsilagfea o€ gfaad & 3 #1¢
dg%a ;a9 fzan §;

(&) afz g, ar Ia¥ *T 9% ITHT
qivl 1 &Y 34T §; A

(W) FIFIT W 3@ A A 747 Afa-
far g 7

e &ty mafs qfs aenea &
ST AT (A WAFA W AWW)
(F) Fw@R F ARAF @i farg
& wgd Ay FHAY FlAga &R
AL @ty fAna gEvagfed sHArd
gfAad 1 qF §IAT AT A1A gar

B

(@) & () widg @ farn
Fgq Foit #HA1N gfaga @R wrdla
e fane gavEgfea saad gfaga 7
g g% §194 A g% 917 Io1€ §
< 3 gra-q § feafq 3q gF¢ §:—

(1) ¥ § g /a7afwm v

FIEFETT Y B T g4 $3@ 9 famy
& qur 3 A4 & FHaifeal & Iqgq
¥ 1-10-82 § gEyEq FA fagea &9





